FORM B
PUBLIC ANNOUNCEMENT
[Under Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016]

S. No | Particulars Details
1 Name of corporate debtor Spectacular Media Marketing Private
Limited
2 Date of incorporation of
corporate debtor 08.09.2010
3 Authority under which The Registrar of Companies, NCT of
corporate debtor is Delhi & Haryana, New Delhi
incorporated/ registered
4 Corporate identity number / U74300DL2010PTC207992
limited liability identification
number of corporate
5 Address of the registered Registered Office: 403, Prabhat Kiran,
office and principal office (if 17, Rajendra Place, New Delhi-110008,
any) of corporate debtor India
6 Date of closure of Insolvency 07.12.2020
Resolution Process
7 Liquidation ~Commencement 07.12.2020
date of Corporate Debtor
8 Name and registration number Name — Mohd Nazim Khan
of the Insolvency Professional Registration No. IBBI/IPA-002/IP-N00076
acting as Liquidator /2017-18/10207
Tel: +91-11- 45095230
9 Address and e-mail of the Address — G-41, Ground Floor, West Patel
liquidator, as registered with Nagar New Delhi-110008
the Board Email address: nazim@mnkassociates.com
10 Address and e-mail to be used Address — G-41, Ground Floor, West Patel
for correspondence with the Nagar New Delhi-110008
Liquidator Email address:
1. nazim@mnkassociates.com;
2. Spectacularmediamarketing.cirp@gmail.com
11 Last date for submission of 06" January, 2021
claims

Notice is hereby given that the Hon’ble National Company Law Tribunal New Delhi Bench
IIT has ordered the commencement of liquidation of Spectacular Media Marketing Private
Limited on 07% December, 2020.




The stakeholders of Spectacular Media Marketing Private Limited are hereby called upon to
submit a proof of their claims or update their claims on or before 06" January, 2021 to the
liquidator at the address mentioned against item 10.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
a

Date: 09 December, 2020 Mohd ¥azim Khan
Place: New Delhi (Liquidator)
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FINANCIAL EXPRES

PUBLIC NOTICE

EMERGING INDIA VALUE ADVISORS LLP
(LLPIN AALI-4813)

Address: A-4, Bagerment, Lajpat Nagar I,
Mew Dedhi 110024
Pursuant to Rule 17 of LLP Rubes 2009
Notice is hereby given that above said LLP
miends 1o changs ils regisierad office from
Dedni o Haryana, Any persan whasa nght ar
mierasl s affecled can inbmate within 21

days af this nofice.

Wew Address: Plot Mo, 27T, Sedior-15,
Fardabzd, Haryana 121007

Forfurther details contact: infoi@eiva.in

For Emerging India Value Advisors LLP

PARTHER : MEW DELHI
DATED: 09,12 2020

SOUTH EAST CENTRAL RAILWAY

TENDER FOR GREEN
BELT CERTIFICATION

E-Tender Motice No.:WRS5-RE-15-
2020-21, Date : 03.12.2020. Name of
the Work: Implementation of Lean Six
Sigma Green Belt Certification at
Wagon Repair Shop Raipur. Approal-
mate Tender Value: T6,18,320/- (¥
Sux Lakh Eightean Thousand Thresa
Hundred Twanty Cnly) including GST
Quantity and Contractual Parlod;
As por anndurs enclosed, Tor a panod
of 06 (Six) Monihs. Earmast Monay:
€12 400,00(% Twalve Thousand Four
Hundred Only). Cost of Tendar
Form: T 2.000/- (¥ Two Thousand
Oindy). Tandar Closing Data & Tima:
01.01.2021 at 16.30 hours.  Bidding
Start Date: 18.12.2020. Eligibility
Criteria: Can be seen on website
Manual lender shall nol be accaplad,
The detass of the lender are available
on our websils: www. ireps.gov.in
Dy. CME-I/WRS|
PRIBIWRSIPI119 Ralpur,
¥ Souih Easl Ceni

ral Rallway ¥ fascrail

Classifieds

at my clien
Smt. Saloni Sardana wife of Ayush
Sardana Riserent of I- 937, Tower-I Gaur
Sportswood sector-79 Noida, Distriect
Gautam Buddha Nagar have sereved all
her relations with her Brother namely
Shri Sahil Gulati and his wife Smt.
Vineet Thukral, Alese Nidhi henceforth
my client hereby debar/disown. In future
my client has no relation with her Brother
Sahil Gulati and his legal heirs. Anyone
dealing with them, shall doing at his/her
own cost/risk and consequences and my
client shall not be responsible for their
acts and deals in my manner whatsoever.

Ramesh Chand Parbhakar
ADVOCATE

Public Notice

BE KNOWN TO ALL that my client
Rajpal Choudhrey S/o Mukhitiyar
Singh R/o 1130 Sadarpur colony sector-
45 Noida, District Gautam Buddha
Nagar have served all her relations with
her son’s Narendra Kumar & Manoj
Kumar and his wife’s Punam devi &
Renu] henceforth my client hereby
debar/disown.from movable or Immov-
able property In future my client has no
relation with Son’s or his wife’s and his
legal heirs. Anyone dealing with them,
shall doing at his/her own cost/risk and
consequences and my client shall not be
responsible for their acts and deals in

my manner whatsoever.
Ramesh Chand Parbhakar
ADVOCATE

D87C, Puran Enclave, Sector-28, Faridabad,
Phone : 0129-2500177 E-mail : be.oldfaridabad@allahabadbank.in

d! UN NU JR IMMVIUVAE
ALLARARAY [ UNDER RULE-8(1) OF SECURITY INTEREST ( ENFORCEMENT) RULES, 2002]
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Assets and Enforcement of Security Interest Act.2002 (Act No.54 of 2002) and in exercise of powers conferred under section 13(12)

read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice dated 28.02.2020 calling upon the;
borrowers Shri Devi Singh S/o Sh. Pohop Singh and Sh. Akash Tewatia S/o Sh. Devi Singh residing at H. No. 115, wardl

siRga s a Indian Bank

LLLLAL L

Wnere 3

No. 02, Fazalpur, (Nayagaon) Janauli Road, Palwal, Haryana to repay the amount mentioned in the notice being
Rs.56,60,031/-(Rupees Fifty Six lacs Sixty Thousand Thirty One only ) and interest thereon within 60 days from the date o

receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned
has taken possession of the property described herein below in exercise of powers conferred on him/her under Section 13(4) of the
said Act read with rule 8 of the said rules, on this 09th day of December of the year 2020.

The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the;
property will be subject to the charge of the Indian Bank for an amount of Rs.56,60,031/-(Rupees Fifty Six lacs Sixty Thousand|
Thirty One only )and interest thereon.

consisting in Rect. No. 16 Killa No. 7(4-0), Situated at Fazalpur (Nayagaon) Januali Road, Palwal, in the name of Sh.
Aakash Tewatia S/o Sh. Devi Singh Bounded as : On the north by : Gali 16' wide, On the South by : house of Shri
Rajender(Master) On th Eastby : Januali Road, Onthe Westby: Comp03|te propertyof Rajesh Rani.

e «.the mame you can BANK upon!
G 'ErT'iIn.'l:niT 1-'| D, LINTDER TAHIMHR

pl'lb goiTe :c-“l‘ﬂl?lﬁ s [l_|| punjab national bank

IIND FLOOR, KJ 13 KAVI NAGAR GHAZIABAD 201002 U.P EMAIL : CS8228@PNB.CO.IN.

! UN NU | '

Whereas the undersigned being the authorized officer of the Punjab National Bank, BO: Loha Mandi, Ghaziabad under the Securiiization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (herein after referred to as the “said Act’) and in Exercise o
Powers conferred under section 13 (12) read with Rule 9 of the Security Interest (Enforcement) Rules, 2002, issued a demand notice dated
30.10.2017 calling upon the borrower Sh. Gurvinder Laute s/o Hakim Singh & Guarantor Surendra Singh Laute s/o Hakim Singh (A/c
No. 613300NC00002345) to repay the amount mentioned in the notice being Rs. 22,73,959.00/- ( Rupees Twenty Two Lacs Seventy
Three Thousand Nine Hundred Fifty Nine Only) (including interest upto 30.09.2017) with further interest thereon until payment in full,
within 60 days from the date of receipt of the said notice, under section 13(2) of the said act.

The borrower having failed to repay the amount, notice is hereby given to the borrower/ guarantor/ mortgagor and the public in general that the
undersigned has taken possession of the property described here in below in exercise of powers conferred on him under Section 13(4) of the said|
act, read with Rule 8 of the said Rules on this 8th day of December ,2020.
The borrower/ guarantor/ mortgagor in particular and the public in general is hereby cautioned not to deal with the property and any dealing with the |
said property will be subject of the charge of the Punjab National Bank for an amount of Rs. 22,73,959.00/- ( Rupees Twenty Two Lacs
Seventy Three Thousand Nine Hundred Fifty Nine Only) (including interest upto 30.09.2017) with further interest thereon until|
paymentinfull:

: : .8/ sq mtr. AT, mon.
Ramgarh, Gali No. 1 patel Marg, Village Bojha Pargana Loni, Tehsil and District Ghaziabad in the name of Sh. Gurvinder Laute with in|

Sub Register Ill Ghaziabad Direction : North : Rasta 12’ wide, East : Property Gurbaksh Singh, South : Jute Mill, West : Jute Mill

[_ | punj nb national bank

..the name you can BANK upon!
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lIND FLOOR, KJ 13 KAVI NAGAR GHAZIABAD 201002 U.P EMAIL : CS8228@PNB.CO.IN.
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Whereas the undersigned being the authorized officer of the Punjab National Bank, BO: Kaushambi,

aziabad under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (herein after referred to as the “said Act”) and in Exercise of
Powers conferred under section 13 (12) read with Rule 9 of the Security Interest (Enforcement) Rules, 2002, issued a demand notice dated

31.07.2020 calling upon the borrower M/s Vistaar Communication  Proprietor Sh. Ramendra Singh (A/C No.
3000008700000596) and guarantor Smt Ajita Singh to repay the amount mentioned in the notice being Rs. 87,17,357.41/-(
Rupees Eighty Seven Lacs Seventeen Thousand Three Hundred Fifty Seven and Forty One Paise Only) (including interest
upto 31.03.2020) with further interest thereon until payment in full, within 60 days from the date of receipt of the said notice, under section
13(2) of the said act.

The borrower having failed to repay the amount, notice is hereby given to the borrower/ guarantor/ mortgagor and the public in general that the
undersigned has taken possession of the property described here in below in exercise of powers conferred on him under Section 13(4) of the
said act, read with Rule 8 of the said Rules on this 07th day of December ,2020.
The borrower/ guarantor/ mortgagor in particular and the public in general is hereby cautioned not to deal with the property and any dealing with
the said property will be subject of the charge of the Punjab National Bank for an amount of Rs. 87,17,357.41/-( Rupees Eighty Seven
Lacs Seventeen Thousand Three Hundred Fifty Seven and Forty One Paise Only) (including interest upto 31.03.2020) with
further interest thereon until paymentin full:

N
Em : IP situated at H. No. 697, Old No. 5/171, Area admeasuring 158.5 sq. yds., Mohalla Santpura, Modi Nagar, Pargana
Jalalabad, Tehsil Mod|Nagar Distt. Ghaziabad, UP registered in the name of Smt. Ajita Singh

National Bank

| ETETTIA

FORME
PUBLIC ANNOUNCEMENT

GOVERNMENT-OFJANMIMU-&IKASHIHR
DIRECTORATE OF
FORENSIC SCIENCE LABORATORY, J&K, JAMMU
Phone/Fax No. 0191-2435249, E-mail: dirfsljk@jkpolice.gov.in
e-NIT No. 01 of 2020 Dated: 02.12.2020

For and on Behalf of the Lt. Governor, UT of J&K, e-Tenders in two Cover System
(Technical and Financial are invited from the reputed Indian or Foreign Original
Manufacturers (having their sale and Service offices in India) or their Authorized
Dealers (specially authorized to bid against this tender) for supply and commissioning
of “24 Capillary Genetic Analyzer” as detailed in the complete e-NIT/Bid Document.
The Standard Bid Document and BOQ with detailed specifications can be viewed and
downloaded from the J&K Government's Tendering Portal jktenders.gov.in. The ten-
der details are as mentioned below:

FaYaVaYal

4 Nait £ £ 4l o 4 Al Neadi 40
T DatCc o isSsSuc O thcteTiacTINOUCe UL rz.z20z0 1

2 1 Dateof Startof downtoad-of Bid-Document 03:12:2020from 1030 A-IVi:

3 1"Online Clarification Start Date From—04:12:2020—(10:00—A-M.) 1o
08.12.2020 (upto 4.30 P.M.)

AL Y TP

“ Udale O I'1e DIU IVIGUllllg UJd. 12.2UZU dl o.UU T.IVI. 1T e UITNce U

Director, FSL, J&K, Jammu
10U 1£2.2020 al 1£.UU NOOnN
26.12.2020 il 4.00 P.M.

28.12.2020 at.2.00 P.M."in"the Office o
Director, FSL, J&K, Jammu

Shattbecommuni
and evaluation of technical bids of the
successful Bidder.

5-1"Online Bid"Submission Start Date
6 Online Bid"Submission End Date
7| Date and Time of Opening of Technical Bids

8- Dateof Opening of Fimanciat Bids

he proposed bidders may go through the detailed tender documents hosted af
aforementioned portal. Sd/-

No. DFSL/Acctts/e-Tender/2020/1415-18 Director,
Dated: 02.12.2020 DIP/J-8269/20 Forensic Science Laboratory, J&K, Jammu

Bharat Rasavan lelted

Regd. Office: 1501, Vit

Email: investors. b

NOTICE OF LOSS OF SHARE CERTIFICATES

Mobica is hereby given that the following share certificates have been reported fo ba losi/
misplaced stoten and the registerad shareholdersiclaimants thersfore have requested
the Company for issuance of duplicate share certificates in lieu of lost share certificates:

Folio | Mame of tha Shareholder | Certificate | Mo. of | Distinclive Nos.
No. | . Mo. | Shares | {From - To |
0012822 | VIJAY KUMAR 15458 100 | 2872141- 2872240
i _ | 19458 | 100 | 2872241- 2872540
(028584 | ANIL KHULLAR 2388 | 100 1565141-1865240
230 106 1565341-1565440
J051 100 2031441- 2031540
231480 100 3545341-3545440
24689 | 100 | 3795241-3795340

Any person|s) who hasihave and claim{s) in respect of the aforesaid share certificates

should lodge the claim in writing with us at the above mentioned address within 15

days from the publication of thig notica. The Company will not thereaftar ba liable to

entertain any claim in respect of the said share certificates and shall proceed to issue

the duplicate share certificates pursuance to Ruba 6 of the Campanies {Share Capital
& Debenfures) Kules, 2074,

For BHARAT RASAYAN LIMITED

Sdl-

(Nikita Chadha)

Company Secretary

Memb. No. FCS10121

New Delhi
December 9, 2020

PUBLIC NOTICE

General public iz hereby informed fhat our client. Mis. Muthoof Finance Lid.
(GSTIN 3ZAABCTO343B1Z7). Registered Office: 2nd Floor, Muthoot Chambers,
Banerji Road, Kochi - 682018, Kerala, India CIN: LG65310KL1997PLCO11300,
Ph: +01 484-2306478, 2304712, Fax; +31 484-2396506 mails@muthootgroup.com,
www.muthootfinance.com is conducting Auction of omaments (NPA accounts for the
penod wp to 31.12.2018), piedged m its favowr, by the defaufling Bormowers, as detailed
hereunder. All thosa intereslad may paricipate,

First Auction Date: 19.12.2020

Patna - Hanuman Nagar: M5L-335%, Patna - Anishabad: M5L-10212, Patna - Kurji :
MSL-2353

Second Auction Date: 21.12.2020, Auction Centre: First Floor, Kumar Complax,
Khajpura, P.O. B.V College, Thana - Raja Bazar, Paina - 300014

First Auction Date: 19.12.2020

Bunaar - (Bi): MSL-972, 2567, 2661

Second Auction Date: 22122020, Auction Centre: Muthoot Finance Limited, First
Floor, PP Road, Above HDFC Bank, Buxar, Bihar-802101

The auchions in respect of the loan accounts shown under the branch head will be
conducted & the respeclive branches,

Howevar, please note that in case the auction does nof gat complatad on the given
dateis), then in that eveni the auction in respect thereto shall be conductedicontinued on
Second Auction Date at the given Auction Centre, and further in case the said
ornaments are sbll nod successfully auciioned on these dates then such auction shall be
contineed on subsequent days thersafter, at this same venue. Mo further nolices shall be
issued in this respect.

Kohli & Sobti, Advocates,
A 594, First Floor, Lajpat Magar-ll, New Delhi - 110024
Note: Customers can release ther pledged omaments belore the scheduled auction date,

against paymant of dues of our client Customer can also contact Email 1D
suctiondelha@muthootgroup.com or Call at 7334866464, TOB4452461,

[Under Regulation 12 of the Insclvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016]

5. Particulars [Details

Mo

1 | Mame of comporate debtor Spectaculsr Mediz Marketing Private Limited

2 | Oae of incorporation of corporale dedlor UB.09.2010.

3 | Authangy urderwhich canporsfe deblaris The Regstrar of Compares, NCT of Dekhi &
incorpeated registered Haryana, New Delh

4 | Comporate clerdny nusnber | mited kabiigy
idantification number of corparale: UT4A000L W01 PTC20Ta82

.H-E;g;is.lérs't:. Offica: 403, Prabhat Kiran, 17,
Rajendra Place. Kew Delhi-110008, Inda
07.12.2030
07.12.2020

] .ﬂ.dl;ieess-:lhnereglslemdu'rmmu prncpal
affice if any) of corporate debrior

G | Detaofclosune of Insohwancy Resolulion Pracess
7 quunﬁah*nmrrmmrrmnu]alecult:urpﬂmh.
Delilor

8 | Mame and regestrafion number ol ha
Insoivency Prifessona acling as Liguidalor

Mame—Mohd Mazim Khan

Regisiration Mo,

IBBIAPA-DOZIP-MOI0TE 201 7-181 0207

Tail: +31-11- 450952350

Agdress -G-41, Ground Floer, West Patel Nagar
Mew Delbi-110008

Edfitde] St ranm gl mnki S50ciales, com
Address-G-41, Ground Floar, Wast Patel Nager
Mew Delhi- 110008

Emad adoress

1. nazimi@mnkassociaias. com;

2. Spedlaculanmsdamarkaling crpdograil o

8 | tddress and e-mall of the lquidator, as regisiared
with the Board

10 Address and e-mail to be used for
carespandenca with the Ligudator

11 | Lastdase farsubmissaon of clalms 06" taniary, 2021

Submizzion of false ar misleading praods of claim shall aliract penalfias,

CORPORATE MERCHANT BANKERS LIMITED
CIN: L748050L 1994 PLCOGT107
Regd, Off, : UG-24, Vishwadesp Tower, District Centre, Janak Purl Mew Delhi - 110058
Conp. Of.: B-2-2831BE, Plat Mo, 32, Navanirman Nagar Jubiles Hills Hyderabad , Telangana 500033
Ermail ID:embldethi@gmail cam, Ph No. 011-B56382244, Website: wew.cmbl.coin

NOTICE

Netice: is hereby given thal the 26" Annual General Mesting of Corporate Merchant Bankers

Limited will be held on Thursday 31° December 2020, at 10:00 A.M. at UG-24, Vishwadeep

Tower, Digtrict Center, Janakpuri, Maw Dalhi, to franzact business, as sat oul in Notice

convening the AGM,

The Annual Repor for the financial Year 2019-20, inciuding the notice of convening AGM.

Attendance Slip, Proxy form akc has alseady been dispatched through perméttad route on

Wadnesday 3 Decermber 2020.

In compliance with Section 108 of the Companies Act, 2013 read with Fule 20 of the

Comparies | Managament and Administration) Rules, 2014, as amendad and Regulation 44

of the SEB! (Listing Obligations and esclosure Requirements) Regulations, 2015 the

Company is providing electronic voting (Remote e-vioting) facility to the members fo enable

thesm to cast their voles alectronically, Accordingly, the Rems of business givenin the Motice of

AGM may be lransacted through electronic valing facilibes provided by the Central

Depository Services{india) Limied|"COSL").

1. E-voling commances on 28" December 2020 at 9:00 A M. and will end at 30" December
2020 at 5:00 PM. and at the end of e-valing period, the faclity shall forthwith be blocked
During thiz pencd shareholder of Company, may cast their vote electronically, The
g-vding module shall be disabled for weling thereafter. Once the vabe on a resclution is
castad by the sharehalders, the sharehaoldarshall not allowsd to change A subsaquantty,

2. Any person, who acquires shares of the Company and become merr‘bersc-ﬁheﬁnmpanr
afler dispatch of AGM natice and holding shares as on cut-off date e Thursday 24"
December 2020 may obtain the login ID and password by sending request at
helpdesk.evoling i@ odslindia.com

3. Members plaase nole that, remote e-voling shall nol be aSowed beyoad 5.00 pr on 30°
Crecember 200,

4. Members may note thal- a) the fzcility for e=woting through ballot paper shall be made
available at the AGM and the members attending tha meeting who have nat castad their
vide by remole e- woling shall be abés fo exercise their ights af the meeting throwgh ballot
paper; b) A member may parlicipate in the AGM even afier exercising his right io vole
thraugh remote e- voling butshall not ba alowed o vole atthe AGM.

5. A person, whose name is recorded in the regisier of Members or in the register of
Eeneficial owners maintained by the depositories as on cut-off date only shall be entitled
tex vl the Tacsity of remate a-voling a5 well as voling at the AGM thraugh ballol paper,

B. The Notice of 26" AGM is also available on hitp:/iwww.evotingindia.com

7. In case of any quenes, you may refer to Fraquenty Asked Ouestions (FAQs) for
members and e-voling user manual for members available at the Download sections of
hitip:weawsvoling.com or contact COGSL at their toll free no. 1300-200-5533 or Email 1D:

PUBLIC NOTICE
Genergl public is hereby informed that our chienf, Mis. Muthoot Finance Ltd.

Mobce is hesety givan that the Hon'bie Natonal Company Lew Tribunal Mew Delbi Bench [ has croanad
te commencement of kgudation of Spectacular Media Marketing Private Limited on 07 Desember, 2020,

The stawehoiders of Spectacular Media Markeding Private Limited ane hershy called upen 1o submit a proa

of their claims or update thair claims an or bafore 067 January, 2021 %o the liquidador at the address
manfioned against lem 10,

The financtal erediters ahal subme thesr proof of diaims by alectonic means ook, All ather stakeholders

may subimi the proal ol Haims in parsan, by postor by alaclroricmeans.

Sdli-
Dearbe - 09”7 Decembes, 2020 Mahd Nazim Khan
Place ; New Delhi (Liquidatar)

(GSTIN 32AABCTO343B1Z7), Registered Office: 2nd Floor, Muthoot Chambers,
Banerji Road, Kochi - 682018, Kerala, India CIN: L65910KL1997PLCO11300,
Ph: +91 484-2396478, 2394712, Fax: +91 484-2396506 mails@muthootgroup.com,
www.muthootfinance.com is conducting Auction of omaments (NPA accounis for the
period up to 31.12.2018), pledged in its favour, by the defaulting Bormowers, as detaled
hereunder. All those intarested may paricipata.

First Auction Date: 18.12.2020

Roorkee - Ramnagar-l; MGL-T73

Second Auction Date: 19.12.2020, Auction Centre; Muthoot Finance Ltd., First Floor,
Plot No. 02, Above Anchal Cloth Empaorium, Near Shri Chandra Charya Chowk, New
Haridwar - 249402

First Auction Date; 18.12.2020

Kotdwara-{UT): MSL-10409, MUL-135, 155, 193, 257, 380, 526, 530, 577, 635, 737, 773,
782, 783, 1216, 1275, 1354, 1537, 1087, 1749, 1615, 1829, 1831, 1834, 1856, 1878,
1955, 1970, 1990, 2009, 2021, 2038, 2047, 2096, 2105, 2104, 2169, 2187, 2188, 2195,
2308, 2367

second Auction Date: 21122020, Auction Centre: Muthoot Finance Lid., Abowe
Andhira Bank, Jhanda Chowk, Kotdwara - 246149

First Auction Date: 18.12.2020

Bazpur-(UT): MUL-2689, Sitarganj (UT): MUL-1227, 1305, 1457, Gadarpur -
MUL-158, Kashipur {Uk): MAL-1230

Second Auction Date; 22122020, Auction Centre: Muthoot Finance Limited 17 Floor
Plot Mo. 2, Above Andra Bank, Avas Vikas Rudrapur, Uttarakhand - 263153

First Auction Date: 18.12.2020
Ram Nagar [UT): MUL-464

Second Auction Date: 23.12.2020, Auction Centre: First Floor, “Guru Gobind Singh
Tower”, Nainital Road, Tikonia, Haldwani, Distt. Mainital, Uttarakhand - 263141

The auctions in respect of the loan accounts shown wnder the branch head will be
conducted al the respective branches

However, please node thal in case the aucton does not gel completed on the gven
date(s). then in that event the auction in respect thargto shall be conductedicontimued on

uT):

#7°%° Brahmaputra Infrastructure Limited
I“'s’ # *' CIN: LES204DL 1998 PLCO9SA13
-ﬂnﬁgﬂ. Registered Office; Bahmapulra House, &7, Mahipalaur

[MH-3 Crogsing), Mew Dethe 110057
Ted, Mo.: 91-11-422902000 50 Line=), Fax: 91-11-31687300, 2678763
Email: cs@arahmapuiragrous, com, Web: wwea beshmapuiragraup.com

NOTICE OF 22" ANNUAL GENERAL MEETING,

REMOTE E-VOTING AND BOOK CLOSURE
Motice is hareby givan that:

1. This s boinorm you that 227 Annual General Meating (AGM) of the Company will be hald

on Wednesday, December 20, 2020 &l 12:00 Noan (I5T) through Video Conferenting

MWE W Clher Audio Viswal Means (OVAMT incompliance with the applicable provisions of

the Comipanses Act 2013 and the reles made there under (the "Acl’y, provisions of the

secunhes Exchange Board Of Indsa (Listing Obligations and Ubligations Requirement)

Regulstions, 2015 (" Listing Regulzstions™) and pravisions of General Circular No 2002020

dated May 5, 2020 read with Circular Mo. 142020 dated April 8 2020 and Circular Mo,

1712020 dated April 13,2020 and all other applicable provision issued by the Ministry of

corporale. Afiairs, Govemment of India 'MCA’s read with the Circular No.

SEBIHOCFINMDUCIRIP2020073 dated May 12, 2020 isswed by the Securities and

Exchange Board of India (*SEBI") to transact the Business, as sat aul in the Molice of the

AGM (AGM Nobice) without the physical presence of the Sharsholders at a common

venue. The procesdings of the AGM shall be deemed to be conducted at the Registered

office of the company which shall ba the deemed Venue of the AGM.

2. Elaclronic copies of the Molics of the AGM and Annual Repon for financial year 2018-20
hawve been sent to all the Members whose emaillDs are registensd wilh the Regestrar and
share Transfer Agent! Depository Paricipant(s). These documents are alse avadable on
thiz website of the Company at www brahmaputragroup.com. The Notize of AGM and
Annual Repart for financial year 2018-20 have been sanl to all ather Mambers at thair
registered address in the permitied mode,

3. Members holding shares either in physicat form and dematerialisad form, as on the cut-off
date [Ochober 30, 2020), may cast their vate elactronically on the business as set forth in
the Motice of AGM through electranic voling system of Link Intime India Private Limiled
["LIIPL") from a placa other than venue of the AGM (“remote e-voting”). All members are
informed that:

l.  The remote e-vobing shall commence on December 27, 2020 (09:00 A M_IST),

[I; - The remote e-voting shall end on Decamber 22, 3030 (05:00 PM_IST):

I, E-vofing by electronic mode shall not be allowed beyond 05:00 PM. 15T on
[ecembear 24, 2020

V. Any person who acquires shares of the Company and becomes a member of the
Compamy after dispatch of Motics of the AGM and holding shares as on the cut-off
date i.e. December 23, 2020 may obtain the login ID and passwond be sending a
reguest at insta voted@linkintime.coin. However, if a person is already registered with
LHPL fior e-vobing then existing user |0 and passwond can be used for casting vote;

V.. Members may note that : a) The ramate e-vobing module shall be dsabled by LIPL
beyond G300 PR, 15T on Decamber 24, 2020 and onces the vole on a resolulion 5
cast by & rember, the member shall notbe allowed to change it subsequently; b) The
facility for wating shall be made available at the venue of AGM; ) The membars who
havi cast their vale by remate e-vating prior to the AGM may also attend the AGM bt
shall not e enfifled to cast their volte sgesy; and

VI, TheMofice of &4 is available on the Compamys websie: www Brahmapuiragroup.com,
LIIPL website metawste linkintime.co.in and alzo and BEE Limied at www.bseindia.com.

VI Imcase of guenas In cass you have any quaries or ssues raqarding remobe e-voting,
you may refer the Fraguently Asked Questions ("FAQS") and e-voling manua available 2t
wiwrwi avotngndia com, under help section or wide an emal to insta wote@linkinme.coun

VI, The coniact delais of official responsible to address grievances connecied with remote
e-voting are Phone Mo, 022-49188000 or wite an amail o insta wole@inkatime.co.n .

4, Pursuant o Seckon 81 of the Companies Act, 3313 read with rules thereunder and
Regulation 42 of the SEEBI (Listing Obligations and Disclosure Requirements] Regulafions,
X015, the Repister of Members and Share Transfer Books of the Company will remain
closed from 24 day of December, 2020 80 307 day of December, 2020 {both days inclusiva),

For Brahmaputra Infrastructurne Limited

Sdi-

Raktim Acharjes

Date : December 08, 2020 {Whlz Time Directar)
Placa : New Delhi Dim - 06722186

M ADITYA BIRLA

« CAPITAL
PROTECTING INVESTING FINANCE ADVISING

Aditya Birla Finance Limited

Registered Office: Indian Rayon Compound, Veraval, Gujarat 362 266
Branch Office: 15t Floor, Vijaya Building, N-17, Barakhamba Rioad, New Deshi-110001
Contact Mos: - 1. Aditya Birla Finance Limited AQ Mr Chitresh B. and
Mobile Nos. 9205083582

“APPENDIX- IV-A" [See proviso to rule 8 (6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

E-Auction Sale Motice for Sale of Immovable Assets under the Securiization and
Reconstruction of Financial Assets and Enforcement of Securily Interast Act, 2002 read with
proviso 1o Rule 8 (8) of the Security Interest (Enforcement) Rules, 2002 (54 of 2002),

Motice is hereby given to the public in ganeral and in particular to the Bormawer (s) and
Guarantor (s) that the below describad immovable proparty mortgaged to the Securad
Craditor, tha phiysical possassion of which has bean taken by the Authorized Officer of Aditya
Birla Finance Limited, the mortgage property will be soid on "As is where i8°, "As is what is”,
and “Whatever there is" basis on 15th January, 2021 for recovery of Rs. 2,83,16,920/- as
on 03.12.2020 and further interes! and other expensas thereon till the date of realization due
tor the Secured Credior from Borrowers/oo-Borrowers namely Mothers Pride Education
Personna Pvt. Ltd., Marvel Infra Projects Pyt Ltd., Mrs. Raj Rani Gupta, Mr. Mahesh
Kumar Bansal, Mrs. Sudha Gupta, Mr. Prateek Gupta, Mr. Paras Gupta, Ms. Rubal. The
reserve prica will be Rs 3,25,82,250/- (Rupees Three Crores Twenty Five Lakhs Eighty
Two Thousand Two Hundred and Fifty Only) and the eamest money deposit will be
Rs.32,58 225/{Rupees Thirty Two Lakhs Fifty Eight Thousand Two Hundred and
Twenty Five Only).

DESCRIPTION OF IMMOVABLE PROPERTY:

SALE NOTICE

NAVRAN ADVANCED NANOPRODUCTS
DEVELOPMENT INTERNATIONAL PVT. LTD.

{In Liguidation )
Liquidator: Mr. Mohit Chawla
Liquidator Address: SCO 2835-36, Sector 22-C, Chandigarh-160022
Email 1D: ipservices@embeagroup.in, ip.navran@gmail.com
Ph. No.: (0172) 5088552; Mob: +91 9888003303 (Mr. Mohit Chawla)

E-AUCTION
Sale of assets under Insolvency and Bankruptcy Code, 2016
Date and Time of E-Auction:
20th January, 2021 at 2:00 p.m. to 5.00 p.m.
(With unlimited extension of 5 minutes each)
Sale of assels and properties owned by Mavran Advanced Nanoproducts
Development International Private Limited (in Liquidation) forming part
of Liquidation Estate formed by the Liquidator, appointed by the Hon'ble
MNational Company Law Tribunal, New Delhi Bench vide order dated
04,04 20189, The sals will b dona by the undarsigned through the a-auction

platform https:/incitauction.auctiontiger.net
EMD |incrementall

Reserve

Price

Lot-1:- All that part & parcel of the property
consistence of plot measuring 57044 Sqm
{Approx. 14 acres) together with bulidings &
siructures thera upon siuatad at Village Rs.

Dhamandari, Tehsil & District UNA in the| 3.90
name of M/s Navran Advanced Nano products|{ crare
Development International Private Limited
Vide regisiersd sale deads no. 2762 dated
28.11 . 1792 dated 02.07.20089, 1871 &
1872 dated 10/08/2000, 1886 & 1887 dated
27.08.2008

Rs.
0.390
Crore

Rs.
5.00
Lakhs

Lot-2:- Plant & Machinery lying at Village
Dhamandari, Tehsil & District UNA in the 2.25
name of M/s Navran Advanced| ™

Nanoproducts Development International| Crore
Private Limited

Rs.
0.225
Crore

5.00
Lakhs

Lot-3:- All thal part & parcel of the property
consistence of plol measuring 57044 Sqm
(Approx. 14 acres) logether with bulldings &
structures there upon and Plant & Machinery
situated/lying at Village Dhamandari, Tehsil &
District UNA in the name of M/s Navran
Advanced Nanoproducts Development
Intemational Private Limitead.  (Combination
of Lot-1 & Lot-2)

Rs.
6.15
Crore

Rs.
0.615
Crore

Rs.
Elm
Lakhs

ALL THAT PIECE AND PARCEL OF PROPERTY BEARING MO, 119, ENTIRE BASEMENT AMD
ENTIRE GROUND FLOOR, AREA MEASURING 300 50 YARDS, BLOCK-A, JANTA CO-
OPERATIVE HOUSE BUILDING SOCIETY. LTD., MEERA BAGH, PASCHIM VIHAR, NEW
DELHI-110063.

Boundad.- North: 15 faelwide road, South; 30 fzat wide road,

East : Plot Mo, 120, West: PlotMo 118

For detailed terms and conditions of the sale, please refer to the link provided in Secured
Craditor's website i . www adityabirlafinance.com or hitps:/i'sarfaesi.auctiontiger.net

Duate: 10,12 2020 Authorisad Officer
Place: Dalhi Aditya Birla Finamce Limited

For sale of secured assets of
M/S MVL Limited (Borrower & Mortgagor) (MVL)

(bn barms of Securitization and Reconstruckon of Financial Assels and Enforcament
of Sacurity Inferest Act, 2002 [SRFA & ESI Act, 2002), under Rule & (6} read with
Rule 9 of the Security Interest (Enforcement) Rules, 2002)

Purzuant to possession taken by the Authorized Officer under SARFAESI Act, 2002 for recovery
of secured debds of IFC| Faciors Lid. being Bs.21,17, 6% 689/ (Twenty One Crone Seveniesn
Lakhs Eighty One Thousand Six Hundred and Eighty Nine ondy) as on record date of 31,12.2016
together with further interest al the contraciua rates & other dabits from MIS MYL Limited {MVL),
offers ara invited by tha undersigned on "AS |5 WHERE |15 AND WHATEVER THERE IS BASIS"
for purchase of progarly morigagad with IFCI Faclors Lid., for securing the aforesaid financal
facility availed by MYL threugh E-Aucson. The autslanding dues ol KVL s baing Rs21,17.81,689/-
(Twenly One Crore Sevenleen Lakhs Eighty One Thousand Six Hundred and Eighty Nine
only) calculated up to 311220016, pavable together with further intesest and other delits till the
date of realization. Details of the assets forsale and Reserve Price thereof are mentioned below;
DESCRIPTION OF PROPERTIES
Description of Property Resarve | Earmest Money | Dabe & Time |Date & Time

Price | Deposit (EMD] | of Inspection| of Auction
{Rs. In lakhs)

Al that property owned by MIS MWL
Limited, consisting of Six Flats (including
fiefuras, fttings and eleclrical eguipments)
built in Project MVL CORAL oo land
admaasuring 4614335 sq mis. comprised
in Khasra MNo. 516 and 528 in Village
Saidpur, Tehs#- Tira, Bhiwadi, District
APpar, Rejasihan, ndis along with all
prasent & fulure super siruciures
theraupodn. tegathar weth all whatewar is
altached to the proparty along with all
rights, tithe and inferesis, ete, inchiding but
nod limited fo righis of easements {patent
or latent), rights of way and access
enjoyed or repuled to be enjoyed in
respact of the above manlionad along with
all benafits, facilities, privileges,
advantages, etc. belonging io or in any
way appenaining bo properyland and
morg particularly manlionsd beloay;

1: Project Coral, Aveneue 3[R 33.001  Re330  [05.07.202111.01.204
Lipper Ground Fioar, Flat Mo, ALGS, areg ZPMio 4PM| 11AM o
26155q.M 12 OO
Property No.2 - Project Coral, Avenaue 3, Hs.33.00 Reddd 0501 2021111.01.2021
Upper Ground Floor, Flat No.BUG1, area ZPM o 4PM| 1AM 1o
251550/ 12 MOON
Property Mo.3 : Project Coral, Aveneue 3,[R5.33.00 Rs3.30 |D5.01.2021(11.01.2021
Upper Ground Floos, Flat Mo CUGS, area 2PM o 4P| 11AM 1o
25155qL 12 HOON
Property Mo.4 : Project Coral, Avensye 5.[R3.33.00)  Rs3.30  [06.071.2021(11.01.2021
IUpper Graund Floor, Flat No. AUGS, araa P ip APN | 11AM 1o
25158041 12 NOON
Property No.5 : Project Coral, Svenaue 5, Rz 53,00 Red 3 |05.07.2021[11.01.2021
Lpper Ground Floor, Flat Mo, BUG1, area ZPM o 4PM | 11AM 1o
2015500 12 MO0
Property No.6 : Project Coral, Aveneue 5, Hs.33.00 Re 33l | 0607 2021 11.01.2021
Upper Ground Floor, Flat No.BUGZ, area ZPM 1o 4PM| 1AM 1o
25155q.6. 12 NOON

Rz 134 Rs. 188
TOTAL | izkhs lakhs

Terms and Conditions:

1. The E-Auction will ba conducked anline through wasg-auctons.in and e E-Aucton wil be
conducted with the halp of service provider W's Nextenders {India) Pvt. Lid. on the date and
time as mentioned above (with extension of 10 minutes for Hd increment afier 12 noon if any
bid comes in kst 5 minutes). The mindmum bad increment amound is Bs. 1,00, 0000,

£. The Tender document comprising detailed ierms & conditions of the sale can be abtained from
the office of IFCI Factors Lta.., Dethi on payment of Rs,1,000- or can be downlsaded from IFCI
Faciors Lid. website (www ilcifacions.cam) from 10012 2000 Howsver, in case the Tender
Documants is downloadad from tha wabsibe of IFCI Factors Lid,, the bidder shall depasit an
amount of Rs. 1,000 iowards coslof Tender documents in addition 1o EMO.

3. The mterested badders shall deposit their EMD besng 10% of the Reserve Price a3 mentioned
abowe, by way of demand draft drawn in favour of “IFCH Factors Lid.” addressed 1o "The
Authorized Officer, IFCl Faciors Lid., IFC] Tower, 107 Floar, 61, Nehiru Place, New Delhi -
110019° The last date and time for deposit of the bid amount along with the tender fomn
addrassad o the “The Autharised Officar, IFCI Factors Lid., IFCI Towar, 107 Floar, 61, Mahru
Place, Mew Desi = 110019715 07.01.2021 up to 1700Hrs.

4, Onreceiptof EMD the prospective bidders shall receive user-idipasswaord on their valid emai
id {mandatory for e-awction) from MW's Nextendars (India) P, Lid, The Prospective bidders
may avail online training on e-guction from Mis Nextenders (Indig} Pyt, Lid, The helpdesk
numbar of the sarvice provider is 020-25315555 (09167246751 & email
suppor eauchonsmnaxlendars. com.

helpdesk.evolingi@odslindia.com.
Book closure:

second Auction Date st the given Auction Centre, and further in case the said
omarments ane still nol successfully auctionad on these dates then such auction shall be

Modice is hereby further given that pursiant fo Section 81 of the Companies Act, 2013 and
Requlation 42 of the SEB! (Listing Obligations and Disclosure Requirements) Reguiations,
2015, the Register of Members and Shares Transfer Books of the Company will ramain
chosed from Friday 257 December 2020 fo Thursday 317 December 2020 (both days
incusive), for the purpose ofthe 26° AGM of the Company. By arder of the Board
For Corparate Merchant Bankers Limited
i

Parme Venkateshwar Reddy

Direcior (DN : DEA46233)

Dats : Decembar 9° 2020
Placa : Maw Dekhi

continued om subsequent days thereafier, at this same venue. No further notices shall be
issued in thes respect

Kohli & Sobti, Advocates,
A 59A, First Floor, Lajpat Nagar-1l, New Delhi - 110024

Note: Customers can release their pledged omaments before the scheduled auction date,
against paymendi of dues of owr dient. Customer can also contaci Emad |D:
auctiondelhi@muthoolgroup.com or Call at TE34836464, T94452461,

Financi“. epi .in

*Plant for manufacturing of Nanoproducts |.e. Polymerized Toner (for
latest color laser printers), Diesel Fuel Additive and Nano Zinc Oxide.
PLEASE MOTE: GST as applicabla will ba axtra to ba bomea by the biddar
Terms and Condition of the E-Auction are as under
1. E-Auction will ba conductad on "AS IS WHERE IS", "AS IS WHAT I8"
and “WHATEVER THERE IS BASIS" through approved sarvice provider
M/S e-procurement Technologies Limited (Auction Tiger)
2. Tha successful bidder of Lot No 3 will be preferred over successiul
bidders of Lot Mo 1 & 2 individually
3. This Sala Notice shall be read with the Completa E-Auction Process
Information Document containing details of tha Assets, online E-Auction
Bid Form, Declaration and Undertaking Form, General and Technical
Terms and Conditions of the E-Auction Sale, are available al
hitp./fembaeip.com
4, The intending bidders are required (o daposit Eamest Monay Deposit
(EMD) amount arther through DD/NEF T/IRTGS in tha Account of “Navran
Advanced Nanoproducts Development International Private
Limited-in liquidation”, Account No.: 65042442970, State Bank of India,
Nangal Road, UNA, IFS Code: SBINO0S0234, or through DD drawn on
any Scheduled Bank in the name of Navran Advanced Nanoproducts
Development International Private LimitediN LIQUIDATION" on or
bafore 15.01.2021
5. Registration process of bidder will commeance from 10.12.2020 till
15.01.2021 and eligibility of bidder will be conveyed on 17.01.2021 for
bidding on 20.01.2021
6. Tha intanding bidder is requirad to provida the following documeants 1o
the Liquidator on or before 15.01.2021 1) Copy of the NEFT/RTGS
Challan; i) PAN Card; iii) Proof of Identification (KYC). iv) Prool of address
v) GST Cenificate; along with documents as mantionad in E-auction
Process Information Document without which the bid s lisble o be
repeCiend Bel-
Maohit Chawla
Liquidator
Date: 09.12.2020  Navran Advanced Nancgproducs t international Private Limited
Place: Chandigarh 1881 Regd. No IBEIPA-D01/IP-PONS24/2017-2018/10848

5. The EMD of the successful bdder shall be retained fowards parl sale considesation and the
EMD of unsuccessfid bidder shall be refunded, The EMD shall bear no interest The
successful bigder shall have to depasit 25% of the sale price (including EMD) by way of
demand draft favourng IFCI Factors Lid, payable &l New Delhi or through RTGS (RTGS defsd
can be obtained from IFCI Factors Lid, office) by 1700HRs., on seme day or within the
extended fime wp fo 7700kes, on next day, if allowed by the Authorisad afficer Shei Ravi
Ranjan Singh, Senior Vice President (Officiating), IFC| Factars Lid., Mew Dedhi (avadable
at (M) 5212050640 and also at raviranjansnghiifeilactors.com).

E. Thesuccessful bidder shall depasitthe balanca T5% of the sale proceeds onorbefore the 157
day of the sala date arwilhin such extended pemad as agresd upan inwriting by and solsly al
tha discration of tha Authonzed Officer. In case of default by the sucoessiul bidder, 1he amount
already deposited will be fordeited and the proparty will be pul 1o re-auclion and swch bidder
ghall hawve no daimi sghln respect of propertyfamount.

7. The intending bidders should make their own indepandent inguires and satisfy themselves
w.rt encumbrances, Incation, fithe of the property put on suction and cleemsl rights dues eic
gffecting the praoperty pricr to submitiing their bid, The e-zuction adverfisemeant doas not
canstHule and will nat be desmed fo cansiilule any commilment or represendstive an bahalf of
IFCI Factors Lid. The Progerly is being scid with all the exsling and future encumbrancas
whether knowen ar unknawn 1o IFCI Faclors Lid.

B. The successful purchaser shall bear the applicable stamp dutesiadditional stamp duty /
transfer charges, fee etc, and aiso all the statutory | non-stadutory dues, taxes, rates,
assessment changes, fee ate, owed toanybody.

8. The Authonzad Officer i not bound i accepd the highest offer and the Authorised Cfficer has
thia absolute nght o accapl ar reject any or all offar{s) or adjoum /posipone or cancel the E-
Apclion withoul assgning Any reason.

10.The paries intarestad may inspact the propey on date and e as mentioned above with
prior ntmationipermission of the Authorzed Officer.

11. The interested bidders are infarmed that IFC| Factars Lid, will not pay any cosl, damages,
interest, edc. on any amouni depasitad by the bidder if any cowtiribunalficoum stays the
auction proceedings ar due fo any dalay in handing over tha vacand passassion which may be
causad dus [0 stayior anmy athar restrained order ol any sourl/tribunal Horurm.

Mote: This notice is m continuation of the Natice dated (808 2020 ssued by the Authorized

Cifficar under Ruke B [8) of the Sacurity Interest (Enforcement) Rules, 2002 1o the borrowar!

guaraniors mortgagors of the above said loan about holdng of zale after 30days from the date of

this Pubiic Motice and on abowe menficned date, fime and other details
Ravi Ranjan Singh

{Authorized Officer)
IFCI Factors Limited

Place: New Delhi
Date: 101122020
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